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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 29.08.2017
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None for the petitioner. Sh. Shivendra Bahadur, Central Government Standing
Counsel for the ROC. Sh. Anil Kumar, PCS on behalf of the proposed party Sh.

Jagdish Singh.

Rejoinder to the application is filed. A copy thereof to be provided to the

petitioner counsel. Matter be listed on 11" Sentember. 2017,
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Dated:29.08.2017 Sri H.P. Chaturvedi, Member (Judiciai)

['vped by:
Kavya Prakash





